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ing the terms and conditions of allotment of 
Nursery School is enclo'led as Annexure 'A-

laid on the Table of the House. (Placed in 

Library. See No. LT. 7723/84). 

(e) The plot is reported to be already 

levelled. The Mission has not yet taken any 

action for construction of school building 

because possession of playground is yet to 
be taken over by them. The site inspection 

also reveals that there is no misuse on the 

plot. 

(f) After handing over possession of 

playground area, the Society will be asked to 
complete the school building immediately. 

Housing Projects Approved 

by H.U.D.C.O. 

403. SHRI LAKSHMAN MALLICK: 

Will the Mtnistcr of WORKS AND 

HOUSING be pleased to state: 

(a) whether it is a fact that Housing and 
Urban Development Corporation has 

approved 114 new housing projects at a 
cost of Rs. 72.75 crorcs and agreed to 
grant loan assistance of Rs. 46.68 crores to 

them; and 

(b) if so, the details regarding its alloca-

tion, State-wise ? 

THE DEPUTY MINISTER IN 1 HE 
DEPARTMENT OF SPORTS, IN THE 

MINISIRY OF WORKS AND HOUSING 
AND IN THE DEPARIMENT OF 

PARLIAMENTAR Y AFFAIRS (SHIH 

MALLIKARJUN): (a) Yes, Sir. 

(b) The details regarding State-wise 

allocation is given in the statement attached. 

(See Col. 317-318). 
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